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ORDEIS OF THE TRIBUNAL 

1.ORDER D2. 22-2-2002. 

Heard Mr,J.N.M.haflty,learried Counsel 

for the AppliCnt and Mr.D.N.M.Shra, 

standing Counsel appearing for all t 

ResPOfldentS,.fl whom a copy of the petition has 

been serveit. 

Nenpaymeflt of pension even tugh 

it is due tO the Applicant in accoance with 

the rules has given rise to the present 0igin4i1. 

Application. ACCQiflg to the service Certificate 

issued by the sespox entø-AuthO riti es (Annexu re-2), 

the applicant has serVed in regular capaçity 

from ii. 5.l0 to 31.10.2000 which period is 

m.rethan ten years.Accordingly, the Applicant is 
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entitled t..._- receive perisioflary benefits.' 

Representations filed havEWty ielded any 

response from the RespOfldent-AUthOrities. 

Hence the present Original Application, 

1. 	Having regatd to the submissions 

made by learned counsel with regard to 	the 

Rule psitiQn and the ether related facts 

of the Cse,We find that the interest of 

justice will be duly met in the present Case by 

disposing of this Original ApliCation at this 

very stage with a direction to the Respondents 

to consider the applicant's claim for grant 

of pensionary benefits expeditiously and decide 

the matter in a maxirr&irntwo months from the 

date of receipt of a copy of this erder.r 

considering the applicant's claim,the present 

Original Application, a copy of which will be 

sent to the Respondents iDe treated by them as 

a representation filed on behalf of the 

Applicant , 

rhe Original. Application is disposed 

of in the afore-stated 

(MANO RANJAN1J FNT 
MiEtSER (JubICIAL) 

terms.NQ Costs, 

~WIV r-,v 
(S. A. 2. RI zVL) 
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